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MINISTRY OF RATLWAYS
(Railway Board)
NOTIFICATION
.New Delhi, the Tth Novcmber 2007

G S.R. 694(E) -—En excrmse ofthe powers confcrred Lo

by claiise (g) of sub-section (2) of Section 60, read with
Section 198 of the Railways Act, 1989 (24 of 1989), the
Central Government hereby makes the following rules
further to amend the Indian Railways (Open Lines) General
Rules, 1976, namely :—

1. (1) These rules may be called the Indian Railways
(Open Lines) General (Second Amendment)
Rules, 2007.

{2} They shall come into force on the date of their
publication in the Official Gazette,

2. In the Indian Railways (Open Lines) General
Rules, 1976, in rule 4.09, for sub-rule (3), the following sub-
rule shall be substituted, namety :-— -

‘(3) The Caution Otder referred to in sub-rule (1)
shall be on white paper.in'blue or black font or typed
or made out on computers with the words
“CAUTION ORDER” written on top of the form in
bold letters of appropriate font size fo draw attention
digtinctly and signed in full.” -

{No. 2007/Safety (A&R)/19/3]
V.N.MATHUR, Member (Traffic) and ex-officio Secy.

Note :—The principal rules of 1976 were published vm-;‘ N
number G.S.R. 445(F), dated 21st July, 1981 and
subsequently amended vide number '—

(1) G.S.R 320, dated the 16th April, 1983,
@) GS.R..352, dated the 30th April, 1983,
(3) G.S.R. 514(B), dated the 27th June, 1983,
()  G.S.R. 476(E), dated the 28th June, 1984,
(5) G.S.R. 245 dated the 23rd May, 1992,
(6) G.SR. 83, dated the 17th February, 1996,

(7)) GSR. 101, dated the 23rd May, 1998,
() G.S.R. .47, dated the 13th February, 1999,
(9 G.S.R. 213(E), dated the 18th March, 1999,
{10) G.S.R. 283(E), dated the 26th April, 1999,

- (11) G.S.R. 581(E), dated the 3rd July, 2000,
(12} G.S.R. 708(E), dated the 6th September,
(13) G.S.R. 852(E), dated the 8th November, -

" (149 G.S.R. 893(E), dated the 24th November,

(15) G.8.R. 913(E), dated the 12th December,
(16) G.S.R. 394(E), dated the 31st May, 2002,
(17y G.S.R. 842(B), dated the 27th December,

2002, :
(18) G.S.R. 221(E), dated the 19th April, 2006,
(19) G.SR. 476(E), dated the 11th August, 2006,
(20) ~ G.S.R. 477(E), dated the 11th August, 2006,
and :
(2I) G.S.R. 311(E), dated the 26th April, 2007.
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